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Shelayar Hydro Electric Scheme

1884. Sbri : Will the
::rtuol!l-ube pleased o

(a) whether the Sholayar Hydro
Hectric Scheme sent by the Kerala

(b) if not, the remsons therefor?

The Parliamentary Secretary to the
Miunister of Laboar and Employment
and Planning (Shrl L. N. Mishrs): (a)
No, Sir,

(b) The extent to which waters are

available for thig scheme 13 under dia-
cussion between Kerala and Madras
States.

Documentaries

1885, Shri T. B, Vittal Rao: Will the
Minister of Information and Broad-
casting be pleased to state:

(a) whether any special documen-
taries have been ordered through an
ltalian producer for the Government
of India;

(b) the details of the contract;

(c) how many documentaries and/
or feature films have been ordered
and their footage ang cost;

(d) the total expenditure mcurred
by Government so far on this account,
wcluding the cost of material supplied,
processing and printing charges, cost
of personnel supplied and other inci-
denta] expenses; and

(e) the actual footage shot and how
much of that has been used”

The Minister of Information and
Broadoasting (Dr. Keskar): (a) It
has ‘been arranged that Mr. Roberto
Rossellini, the Italian producer, pro-
duces 12 documentaries for the Cent-
ral Government in the course of his
production programme in India.

(b) and (c). Mr. Rossellini will

produse a feature llm of between
10,000 and 12,000 feet it ocolour and
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12 documentaries of between 400 and
800 feet, also in polour. Government
will have all rights in the document-
ary films throughout the world except
France and Itlay. @overnment will
also have the right to use the
negative of the feature film in any
manner they may deem fit for screen-
ing with India and for non-commer-
clal exhibition abroad. Government
18, in addition to negatives of the
feature and documentary films, en-
titled to six copies of any six of the
documentary films selected by it.
These will be supplied Yree of cost.
Certain staff and equipment will be
pPlaced at the dispo#? of Mr.
Rossellini for the production of the
films and & sum not exceeding
Rs. 77,000/- for various expenses in-
curred during the production of the
films will be paig in addition to
travelling expenses by rall.

All costs mcurred out of India for
the processing of the films and all
costs of customs duty, clearance and
other charges, transportation outside
India and all other costs will be met
by Mr. Rossellini.

(d) A sum of Rs. 84,218/~ has been
incurred on account of the various
expenses  including the pay and
allowances of staff which is to be in-
curred by Government under  the
agreement.

(e) The footage shot and used ean-
not be given correctly at present as
the processing and editing has not
been completed.

Closure of Textile Mills

1886, Shri Yajnik: Will the Minister
of Labouy and Employment be pless-
od to state:

(a) the number of textile and other
factories that have been closed in
Gujerst Division of the Bombay State
during the year 1958.57;

(b) the number of shifts that have
mwmmmﬁw





